
Central Administrative Tribunal
Principal Bsnchj Neu Delhi*

OA-158/2000
nA-174/2000

Neu Delhi this the 14th day of Plarch, 2000

Hon'ble Dr. A. Uedavalli, nember(3)

1. 3h. l/irender Singh,
3/o 5h . Khushal Singh,
R/o H 309, Jahangi rpuri,
Delhi.

2. Sh. Trilok Chand,
3/o Sh . Laxroandas,
R/o A690, Jahangirpuri,
Delhi. .... Applicants

5  (Applicants in person)

U e rsus

1* Union of India through
Sec re ta ry,
riinistry of Human Resources Development,
Shastri Bhauan»
Neu Delhi.

2 . The Chai rman ,
National Open School,
831 B Kailash Colony,
Ne u Delhi-4B.

3. Secretary,
P  National 'Open School,

831 B, Kailash Colony,
Neu Delhi-48. .... Respondents

(through Sh. Gajender Giri, proxy for Sh. Anil Kumar. Advocate)

ORDER ('ORAL)

Applicants seek permission to uithdrau this O.A.

stating that the O.A. has been urongly filed before this

Tribunal. Accordingly, the O.A. is dismissed as uithdraun.

(Dr. A. Uedavalli)
l*lember(3)

/ vv/


